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Hon*ble Ms. Sadhna Srivastava. Member fJl 
Hon*ble Dr. A.K. Mishra. Member fA)

App: Shri Prashant Singh holding brief for Shri R.C. Singh,
learned counsel for the a,pplicant.
Resp: Shri S.P. Singh for Shri Surendran P.

Shri Prashant Singh holding brief for Shri R.C. Singh, 
counsel for the applicant submits that OA has become infructuous 

therefore, the same may be dismissed as having become infructuous. 

Accordingly, the OA is dismissed as having become infructuous.

(Dr. A.K. Mishra) 
Member-A

(Ms./Sadhna S r^ sta v a ) 
Member-^
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